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ORISSA ACT 23 OF 1975

' * THE ORISSA ENTERTAINMENTS TAX (AMCNDMENT)
ACT, 1975

[ Received the assent of the Governor on the 29th April 1975,
first published in an extraordinary issue of the
Orissa Gazette, dated the 7th May 1975 ]

AN ACT TO AMEND THE ORISSA ENTERTAINMENTS TAX ACT, 1946

BE it enacted by the Legislature of the State of Orissa in the
Twenty-sixth Year of the Republic of India, as follows :— .

Short title 1. This Act may be called the Orissa Entertainments Tax
(Amendment) Act, 1975.

Amendment 2. In section 7-B of the Orissa Entertainments Tax Act, 1946, in Orissa Act
o section o Sub-section (1), for the words, figures and letters “Ist day of January, °f 1946
Actsof  1975”, the words, figures and letters ““8th day of January, 1975 shall

1946. be and shall be deemed always to have been substituted.

* Yor the Fill see Orissa Gazette, Extraordinary, dated the 25th March, 1975 (No. 607).



